CENTRAL ADM.IN ISTRATIVE TRIBUNAL
PRINCIPAL BENCH ,NEW DELHI

C.PelN0.126/94 IN
0.A.N0,1816/89

New Delhi, This the 27th Day of Uctoher 1994

Hon'ble Shri Justice S5,C.Mathur,Chairman

Hon'ble Shri P,T.Thiruvengadam,Memberc(f)

Shri Subrata Chatterjee,

s/o Sh, A K Chaterjee

aged about 43 years, worked as Electricsl Fitter
with Northern Railway, Diesel Shed,Tughlakabed
New Delhi,

r/o B=-73, Sector I1I, Vidyut Vihar
Post Shakti Magsr, Dist, Sonbhadrapur({Ur).

seApplicant

By Shri Mahash Srivastava

Versus

Shri Masih=Uz-Zaman

General Manager

Northern Railway

Baraoda House

New Delhi, ~ . Respondent

By Shri M K Ganguani,Advocate

0 RDE R{pral)

Hon'ble Shri Justice §.C.Mathur,Chairman

1. The lesrned counsel for the applicant has
stated that the Judgement of the Tribunal has

since been complied with, In view of the stastement

contempt spplicaticn is rejected and the notice

is discharged. There shall be no ordar as to
costs,
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